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() the total expenditure incurred
on them so far ?

The Parliamentary Secretary to the
Minlster of Education (Dr. M. M. Das):
(a) No separate allocation has been made
for this purpose. A sum of Rs. 1,25,000/-
has however, been provided for promotion
of education and learning of Hindi abroad
during the year 1955-56.

(b) No professors have bcen sent
during this period;
(c) Does not arise.

Dr. Rams Rso: May I know whether
any amount is being spent for any other
Indian language for a similar purpose ?

Dr. M. M. Das: So far as my infor-
mation goes, ‘No'.

Dr. Rams Rao: May [ know why
this special cxpenditure out of national
funds for one language in the country
ignoring other languages ?

Dr. M. M. Das: The hon. Me¢mber
knows that it is the national language.

Mr. Speaker: The hon. Member,
perhaps, knows that Hindi has been accepted
as the national languagc.

Dr. Ramsa Rso: May I know whether
article 343 says that Hindi is the official
language of the Union and not the national
language and by saying that it is the national
language you are bringing it into contempt ?

Mr. Speaker: Order, order. lle is
arguing the matter.
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Mr. Syn.hr: Order, order. Let
the hon. Minister reply.

Dr. M. M. Das: [ will be very happy
te reply to that question if the hon. Member
gives notice.
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Shrimati Renu Chakravartty: May
I know on what items the Rs. 1,25,000
that has been allotted to which the hon.
Minister has referred will be expended ?
We are not sending any professors.

Dr. M. M. Das: Last yecar also Rs.
50,000 were sanctioned. The money was
spent on three items, presentation of Hinds
books to the institutions of those countries,
the payment of salaries to the teachers
and giving of prizes to good Hindi students.
Those schemes have been continued in the
present ycar also and our respective Mis-
sions in those oountries will send fresh
schemes which will be considered by
Government.
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Dr. M. M. Das: So far as my experience
gocs, long before the country beaame
ind dent one of the Indian writers
got the Nobel Prize, writing in an Indian
language. So, I do not think there is any:
bar.

Seth Govind Das: It was an English
translation.

Shri Kamath: Seth Govind Das.
will be eligible.

Education Minister’s Absence

‘a‘. Shri H. N. Mukerjee: Will
the Minister of Education be pleased to
state:

() whether any arrangement was made
for holding charge of his Ministry during
his recent absence abroad; and

(b) if so, who was so in chargc ?

The Parliamentary Sccretary to the
Miaister of Education (Dr. M. M. Das):
(a) Yes, Sir.

(b) Dr. Syed Mahmud.

Shri H. N. Mukerjee: May | know
what were the reasons for not permitting
a Deputy Minister appointed during the
recess to do what was obviously his job.
namely, deputising for the Minister in the
latter’s absence ?
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The Deputy Minister of Education
(Dr. K.L.Shrimall) : The D:puty Minis-
ter had just taken over and it was proper
tnat a more :xnzriencad Minister o(PCabi-
nct rank shoald have been put in charge.

Mr. Speaker: It was a question of
internal arrangement.

Retrenchment of Civilian School
Masters

*487. Shri Keshavaieng : Will the
Minister of Defence be pi:ased to state :

(a) whether notices of  discharge or
termination of s:rvices have been served
o1 a large number of Civilian  School
Masters ;

(b) if so, how many have been served
with such notices ;

(c) what is the duration of servicc
rendered by most of them ; and

(d) whether any representation  has
been made requesting the withdrawal
of such notices and if so with what re-
sults ?

The Minister of Defence Organi-
zation (Shri Tyagi): (a) and (b).
Notices of termination of service were
s:rved on 202 Civilian School Masters.

(¢) Ranging from 1 to 6 ycars.

'(d) Representations have been made
requesting  for the withdrawal of the
notices. It has not been found possible
to accede to the request. Efforts have,
however, been made to absorb as many of
the School Masters as possible in alterna-
tive apponitments.

Shri Keshavaiengar: Can we have
an assurance that alternative jobs will be
foaad for thesc discharged persons and
when they are so found their services
will be deemed to be continuous ?

Shri Tyagi: In themonth of June
about 33 were declared surplus and all
of them were absorbed. In July, 184
were surplus and 95 of them have been
absorb=d in service. If alternative jobs
arc found and within a short period I
shall try to sec that their past services
arc also counted.
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Shri K. C. Sodhia: What rcasons
led to the giving of notice to these school
masters ?
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Shri Tyagi : When these civilian
school masters werc cmployed they were
told that they were being cmployed against
temporary posts and that these posts arc
generally reserved or combatants.  As
soon as the combatants were surplus and
could takc over these posts the civilians
had to go.

Defence Training Centres

*588. Shri D. C. Sharma : Will the
Minister of Defence be pleased to
atate :

(a) how many ‘I'raining Cecnlres are
maintained in India for the Aimy ard the
Air Force ; and

(b) whether it is proposed to open any
more Centres of this nature ?

The Minister of Defeace (Dr. Katju):
(a) Army Force 65. Air Force 12.

(b) Yes, but no decisions have yet
been taken on any of the proposed additional
centres.

Shri D. C. Sharma: May I know what
is the scope of the training at these centres ?

Dr. Katju : It is a very wide question
and I would like to have notice. .

Shri D. C. Sharmas May I know
how + many persons were benefited by
this training at the Army Unit«  and the
Air Force Units?

. Dr.Katju : I have not got the fiSures
just now.

Shri D. C. Sharma: May I know if any
technical personnel is imported from abroad
for the purpose of this training or itis im-
parted only with our country’s resources ?

Dr. Katju : So far as technical per-
sonnel from abroad is concerned I do not
think so.
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Tobacco Excise Daty

*589. Shri Dabhi: Will the Minister
of Finanoe be pleased to state when
Government propese to appoint the
Expert Committee;, recommended by
the Taxation Enquiry Commission, to
go fully into the question of the “cape-
bitity’ criterion of tobacco for purposes
of levying excise duty thereon ?





